
THE HIGH COURT OF JUDICATURE AT BOMBAY

No. Rule/E-4203170/3'

Dated \Uebruary 2014.

NOTIFICATION

Subject: Section 16(2) ofthe Advocates Act, 1961 -
Designation as Senior Advocate by the High Court.

In exercise of the powers conferred by Section 16 (2) of the Advocates

Act, 1961 and in accordance with the Rules framed by the High Court thereunder,

the High Court of Judicature at Bombay is pleased to designate following advocates

as Senior Advocates, with effect from 27 January, 2014 :-

1. Shri Ashutosh A. Kumbhakoni
A-I, Jeevan Jyot Business Premises,
Cawasji Patel Street, Near Mahesh
Lunch Home, Fort, Mumbai 400 001.

2. Shri Rahul "Yo Narichania
116, Motlibai Wadia Building,
22-S.A. Brelvi Road,
Fort, Muinbai 400001.

3. Shri Dr. K. Shivaram
East West Building, 2nd Floor,
49/55 Bombay Samachar Marg,
Opp. BSE,Mumbai 400 023.

4. Shri. Beni Madhav P .Chatterji
Sonawalla Building, 2nd Floor,
19 Bank Street, Fort,
Mumbai 400 023.

5. Shri Anand Suryakant Jaiswal
'Anand', North Ambazari Road,
Dharampeth, Nagpur 440010
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6. Shri Jayaprakash Sen
M. B. House, 1st Flom-,79,
Janmabhoomi Marg, Fort,
Mumbai 400001.

7. Shri Gaurav R. Joshi
55A, Meher Apartments,
Anstey Road, Off Altamount Road,
Mumbai 400 026.

Shri Anil Sharadchandra Mardikar
24, I" Floor, "Narayan Smruti" Apartments,
Bhagwagar Layout, Dharampeth,
Nagpur 440 010.

8.

9. Shri A.v. Bukhari
35, Police Court Lane,
1st Floor Homi House,
Near Handloom House,
Fort, Mumbai 400 001.

10. Shri Anil Vishnu Anturkar
Ground Floor, Machinery House,
Saibaba Marg, Kala Ghoda,
Fort, Mumbai 400 023.

11. Shri Mukesh Manubhai Vashi
63, Jalaram Jyot Building,
2nd Floor, Janambhoomi Marg,
Fort, Mumbai 400 001.

Copy forwarded with compliments for information to :-
l.The Persons Concerned
2. The Registrar, Supreme Court of India, New Delhi.
3. The Registrar, High Court of _
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4. The Registrar, Original Side/ Pr.9-!,honotary & Senior Master, High Court, Original
Side, Bombay 400 032.

5. The Secretary, Bar Council of India, New Delhi.
6. The Secretary, Bar Council of Maharashtra and Goa, Bombay 400 032.
7. The Advocate General of Maharashtra, Bombay
8. The Additional Advocate General of Maharashtra, Bombay
9. The Advocate General of Goa, High Court of Bombay at Goa (Panaji)
10. The Additional Advocate General of Goa, High Court of Bombay at Goa (Panaji)
11. The Registrar, High Court of Judicature at Bombay, Nagpur /Aurangabad Bench.
12. The Registrar, High Court of Bombay at Goa (Panaji).
13. The President, Bombay Bar Association, High Court, Original Side, 3rct Floor High

Court Main Building, Bombay - 400 032.
14.The President, Advocate's Association of Western India, Bombay.
IS.The President, Bar Association, High Court of Iudicature at Bombay,

Nagpur/Aurangabad Bench.
16. The President, Bar Association, High Court of Bombay at Goa (Panaji).
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